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1. Nagar Palika Parishad, Baraut, Baghpat should take necessary steps to stop illegal

disposal of solid and plastic waste in Rajbaha.
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2. NPP should immediately establish screens at required places to stop the plastics and
garbage flow in the Rajbaha. |
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4. NPP, Baraut should make plan for sewage network and treatment of the sewage'.”
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Secretary, UPPCB within three months by e-mail at judicial-ngi@gov.in preferably in the form of
searchable PDF/OCR Support PDF and nol in the form of Image PDI”...... ... "

77 35 "0 SSrERor gRT Wk SMewl & orqurerd @ wae 7 &g i), Jodo wg@er g
4SS P UAD 59/ G /04-645 /Lalit. Kumar /2024 feTw  08.04.2024 Td UYHAD 69 / G/OA-645/Lalit
Kumar / 2024 [&F1d 15.04.2024 & HEgH A Iuerey ARl T AT @ AR TR aiferdt aRug g,
Te_anTad gRT Wiae ge gg Taeld. Refia el fear T @ e defeus WU @ TR arferd &
& o WS SarETE @1 i VT uidd & geant R o @ R o 3 PralRa e s e
4 fyrad GRUTAYERSY FETd Torare I Gfed BT WRAfad & |

7w 5 AAg THoshodlo, ¥ Rl ERT oo ¥0-593 /2017 wafeRel wWrenm WMfY @ o wild
gfra &ife foear 9 3 F qiiRe ey fTId 21.05.2020 & H&d 3 [Fras g—

8

Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No.
673/2018 directing as follows: .

“XIl. Directions:

47. We now sum up our directions as follows:
i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.AL.

No. 59372017 by 31.03.2020 atleast to the exient of in-situ remediation and before the said date, commencement of
ting up of STPs and the work of connecting all the drains and other sources of generation of xewage (o the STPs
must be ensured. If this is not done, the local bodies and the concerned departments of the States/U's \Lill he liable to
puay compensation as already directed vide order dated 22,08.2019 in the case of "‘i\‘ur Ganga i Rs. 5 lakhs per
month per drain, for defanlt in in-situ remediation and Ry. 5 lakhs per STP for defaudt in c(nun‘wncvnuw! of setting up
of the STP.

i, Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04. 2009 in the present case will reme vin as already directed.
In default, compensation will be liable (o be paid at the scale laid dovn in the opder of this ’[',-,‘[;,,,,d/ dated 22.08.2019
in the case of river Ganga i.e. Rs. 10) lakhs per month per STP... ... " e i

Y

A T
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A (x
] Uheport in compliance of Hon'ble NGT Orde

?rﬂAppllcation No. 645 of 2023, Lalit Kumar Jain Vs State of U.P.

r dt.08.01.2024 in Original

Baékground-

Hon'ble NGT in its Order Dated 08.01. 1024 in Original Application N
p., which is registered on the basis of letter

0. 645 of

2023, Lalit Kumar Jain Vs. State of U.
petition filed by complainant Lalit Kumar Jain. Order of the Hon’ble Tribunal is as
below:- :

... 1. This original application is registered on the basis of the letter petition
sent by one Mr. Lalit Kumar Jain resident of Nehru Road, Baraut, Baghpat. In the

letter petition the complaint Is in respect of discharge of sewage In the irrigation

canal known by the name of Rajwahe. It is stated that the said irrigation canal
flows from Baraut and goes to different villages and the water of this canal is used
for the irrigation purposes but the Municipal Corporation, Baraut is discharging the
effluents from several drains in this canal as a result of which the water of the
canal has become poisonous and health hazard has been created to the residents
and cattle. It is also stated that there is a proposal for discharge of the drain water

from the drains to be constructed on both side of Binauli Road in the canal

2. Letter petition raises substantial issue relating to compliance of the
environmental norms. Hence, we deem it proper to implead the following

respondents and issue notice to them ;-
(1). Member Secretary, U&ar Pradesh Pollution Control Board (UPPCB),
(2). District Magistrate, Baghpat.
(3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3. Let the notice be served upon the above respondents, Respondents are
directed to file their response atleast one week before the next date of hearing by
email at judicial-ngt@gov.in preferably in the form of searchable pPDF / OCR Support
PDF and not in the form of Image PDF.

4. List on 06.03.2024

. sh
W &‘ _R €s 1|Page
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Municipal Corporation, Baraut, Baghpat by e-mall for compliance. -

In continuation of acknowledgment of order of the Hon'ble Tribunal, Regional
Officer UPPCB, Meerut vide letter dated 11.01.2024 made communication to
Executive Officer, Nagar Palika Parishad, Baraut, Baghpat for necessary action in
respect of complaint raised before Hon'ble Tribunal annexed as Annexure-1. District
Magistrate, Baghpat vide letter No. 863/ST Camp-75/NGT/2023, dated 23.01.2024
called report for disposal through ADM (F/R) making the mutual co-q(dination by
UPPCB, Irrigation department and Nagar Palika Parisad to produce before Hon'ble

NGT annexed as Annexure-2,

Inspection of site and observation:-

Field inspection of site is carried out on 14.02.2024:

Nagar Palika Parisad (NPP), Badaut is an old town situated in district- Baghpat.
It was town area in 1870 then Nagar panchayat in 1921 then Nagar Panchayat in
1966 then Nagar Palika Parisad since 2017. Population of the NPP Badaut is 1.03 Lacs

as per census 2011.

-

Meerapur, Rajbaha is originated from Purvi Yamuna Nahar iﬁ Meerapur.
Rajbaha is of 90 cusec capacity and terminated in Village Pilana, Baghpat after
covering approx. 25 km stretch. Approx. 05 km length of Rajbaha flows in Baraut
town. Major part of the town Iehgth of Rajbaha made Pakka by Nagar Palika Parishad

making retaining wall for local roads laying long with Rajbaha.

Length of Rajbaha in town is inspected between Delhi-Saharanpur Highway to -

D/s of NPP. During inspection flow of water of irrigation system is not observed in
the said Rajbaha and hence irrigation was not observed. Sewage/Septic Tank over
flow (Grey Sewage) of adjacent area of both sides of Rajbaha in whole length of
population is being discharged in Rajbaha through local naleeg and Individual
Outlets. It is very difficult to estimate the exact quantity of sewage discharge in

Rajbaha. NPP may assess the quantity on the basis of per capita, |t i presumed that

cewage discharge in Rajbaha is approx. 1.50 MLD.

Yoo & b

2|Page
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®

Nagar Palika Parishad vide its letter no. 77/2023-24/Mukhya Karvalya/Nirman,
daied 30.01.2024 has issued work order to M/s Greenway Technologies,
Vasundhara, G-9, ML-2, Gaur Empire, Sector-11, Ghaziabad, U.P. for Bioremediation
of the discharge flowing throdgh Rajbaha which is annexed as Annexure-3. During
inspection it is found that bioremediation of the effluent is being carried out.
Photographs taken during inspection is incorporated with report. Samples of the
effluent flowing in the Rajbaha is collected from upstream near Delhi-Saharanpur
Highway and downstream after bioremediation from NPP Border. Analysis report is
annexed as Annexure-4. The quality of downstream of Rajbaha after bioremediation

is found according to the standards prescribed for the irrigation purposes.

Thrown garbage and plastic waste is observed in the entire length of Rajbaha
in town area, which reflects bad impact. It is acknowledged that irrigation
department through its letter dated 25.10.2023 and 12.02.2024 raised objection to

Nagar Palika Parishad to stop the illegal disposal of solid and plastic waste in Rajbaha.

Copy of the letters are annexed as Annexure-5.
Findings:-

1. Nagar Palika Parishad, Baraut, Baghpat should take necessary steps to stop
illegal disposal of solid and plastic waste in Rajbaha.

2. NPP should immediately establish screens at required

places to stop the
plastics and garbage flow in the Rajbaha.

3. NPP Should regularly clean this channel.

NPP, Baraut should make plan for sewage network and treatment of the
sewage.

Report is submitted for kind consideration.

Yogesh Kumar Mishra, A.E.E., 2@&/ ]

U.P. Pollution Control Board, Meerut

Suraj Pal Singh, A.E.,

Irrigation Division, Baraut, Baghpat '@/'

Manoj Kumar Rastogi, Exicutive Officer, -—¥«J\

Nagar Palika Parishad, Baraut, Baghpat . pe

Rajendra Joshi, A.E., ]

Nagar Palika Parishad, Baraut, Baghpat Z@‘é
— N

4
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ENVIRO-TECH SERVICES @ 4iar

An ﬂna/o,/:'a:/ Leborsds 1y

(A GOVERNMENT APPROVED LAB)

Plot No. 1{'32. SS of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : elslab2012@gmail.com | Wabsile wwar etsiabin ¢ Ph 9911516076 98117360673

TEST REPORT NO..  ETS/1847.6/02/2024

Name And Address of Customer :

Date of Sampling
Analysis Start Date
Anal;,'sis End Date
Sample (D No
Sampling Done By

Sampling Description :

Sampling Location .

Sampling Method

TEST REPORT

DATE OF REPORT: 08.02 2024

WASTE WATER SAMPLE ANALYSIS REPORT

MIs, EXECUTIVE OFFICER, :
NAGAR PALIKA PARISHAD BARAUT,
BAGPAT

03.02.2024
05.02.2024°
08.02.2024

1847.8

ETS STAFF

BEFORE TREATMENT

MEERAPUR RAJWAHA (AMINAGAR SARAI ROAD CULVERT;
WITHIN BOUNDARY NAGAR PALIKA PARISHAD BARAUT
ETS/ISTPMWATER-02

Sample Quantity 2.0 Ltr.

Packing Condition SEALED

Packed In P.V.C. CANE

ES " Test Parameter Unit | Result | TestMethod |
No. ! | ‘

| N

' jen 1 16 APHAZ500H+ |
> Total Suspended Solids,(TSS) mgl . 1220 |APHA2540-D

| 3 Oll&Grease (08 G) | mgl 14 |APHASS20.D |

[ 4 {onlogical Oxygen Demand(BOD3:27°C) mgiL f - 88.0 1S: 3025 (Pan-44)1
3

, ”' Chemical Oxygen Demand,(COD)

&
A

mgiL Lz_ggo | APHA 5220-B |

. HECKED BY
' 3JIRADDHA.GUPTA

Bpite sie Fermal No ETSILABSTR-10 Issus No 2% Date 01 02

Nule:-

clo.oEnd O’Test chc”..-..

Fot Envgo.

* 2019, Amd No. 04 Date 01 04.2019

:, :‘: reports without ETS LAB HOLOGRAM ure not bssued by our lubaratury
> Phe results dudicated only refer to the tested samples and Wstest applicahie \mm\\;:m-\

\,\1. cumf\}in\ \t“\ be tﬁ‘érln‘lﬁt& 1f recetved alter 3 duys of lssuc of test report,

4. Qur Habllly Iy limited 1o involee valuc oaly.

i . Vhe sample shall be destroyed ulter 15 days & Biologkeal / Perishable sample shall be destryy

! ] } yed lmym g ot report. .

[ tr. This tost report shall aot he used [n any sdvertising medla or a3 evidence In the court af 1.g.y Mmumcdh:m, ::m i olr ‘m:. :r'me laharatnry,
nrias writien Arrmisg '

gﬂ)\w -
AUTHORIZED iﬁikvbr



56

REGIONAL OFFICE AN VN — o
U.P.POLLUTON CONTROL BOARD )
MEERUT
e ANALYSIS REPORT ’_|
sampling Point Date of ‘ l BOD coD TSS
e ste of Sampling | Colour | PH | (g | (mem | (€D
m
Rejwah
Meerapur Rajwaha
| —
Meerapur Rajwaha
BaF:'aut DJ/S \ 14.02.2024 kGreyish 7.67 52 216 112
P L ?«r}}'
\2-2-2. 1§29 %- .
LA = JRF JRF RegignaaRafirer

U.F Polluticn Control goard
weeruc
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Item No. 21 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 645/2023
Lalit Kumar Jain Applicant
Versus

State of Uttar Pradesh Respondent

Date of hearing: 15.03.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A, SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondent: Mr. Ankit Verma, Adv. for R -2 & 3
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)

ORDER

1. In this Original Application, the grievance is against discharge of
sewage in the Irrigation Canal namely Rajwahe which flows from Baraut
and goes to different villages and its water is used for the irrigation
purposes. The complaint is against the Municipal Council, Baraut,
District Baghpat, UP that it is permitting discharge of effluent from
several drains in this canal which is creating health hazards. The
Tribunal by order dated 18.01.2024 had impleaded the concerned

respondents.

2. The response on behalf of the UPPCB has been filed disclosing that
UPPCB had constituted a Joint Committee and the said Joint Committee
had carried out inspection and had fouﬁd that garbage and plastic was
littered in the entire length of Rajwahe in the town area. The report of the
UPPCB further reveals that sewage/septic tanks over‘ flow (grey sewage),

of adjacent area of both sides of Rajwahe in whole length of population; is
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being discharged in Rajwahe through local nalees and individual outlets.

The sewage discharge in Rajwahe is approximately 1.5 MLD. The report

acknowledges the illegal disposal of solid wastc and plastic waste is

Rajwahe and records following findings:-

“].  Nagar Palika Parishad, Baraut, Baghpat should take
necessary steps to stop illegal disposal of solid and plastic

waste in Rajbaha.

2. NPP should immediately establish screens at required places
to stop the plastics and garbage flow'in the Rajbaha.

3. NPP Should regularly clean this channel.

4. NPP, Baraut should make plan for sewage network and

treatment of the sewage.”

3. Though, the Municipal Council has failed to discharge its

responsibility to prevent the discharge of sewage and other pollutants in

the canal in question but the report of the UPPCB does not reflect any

action by the local authorities including the action of imposition of

Environmental Compensation (EC). i

4. The water quality analysis report submitted by UPPCB signed on
19.02.2024 shows BOD values of 48 mg/l and 52 mg/1 at sampling point
of Meerapur Rajwaha Baraut Upstream and downstream locations

respectively which is non-compliant to prescribed standares of a stream.

5. Learned Counsel appearing for UPPCB has submitted that now the
due action will be taken by the UPPCB against the erring local bodies
within a period of six weeks and action taken report will be filed. Let the
same be filed at least one week before the next date of hearing by e-mail
at judicial-ngtwgov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

T——
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6. Meanwhile, it will also be open to the Municipal Council to file the
response indicating the remedial actions which are taken/proposed for
interception and diversion of drainages flowing to the canal and

preventing disposal of solid waste.

7. List on 22.05.2024.

Prakash Shrivastava, CP

- Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM

March 15, 2024
Original Application No. 645/2023

SN



